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Minera] gurvey of Goa

3377. Shri Shinkre: Will the Minis-
ter of Steel, Mines and Metals be
pleaseq 10 state:

(a) whether a scheme for mineral
survey in Goa has been finalized;

(b) it so, the details thereof; and

(c) if not, whether Government in-
tend finalizing such a scheme for Goa?

The Minister of Steol, Mines and
skau (Dr, Chenna Reddy): (a) Yes,

(b) The scheme includes a pro-
gramme of geological mapping and
mineral assessment over 250 aq. axm.
ang detailed investigation of limestone
in Satari taluk, and also investigation
in detail by large-scale mapping and
pitting and trenching of occurrence of
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bauxite and pyrite near Betul village
in Goa.

(¢) Does not arise.

Train boiween Naupida and Guaupur
(8.E. Rallway)

$378. Shri V. Narasimha Rao: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that one
train running on the narrow gauge
line between Naupada and Gunupur
Stations of the South-Eastern Railway
ig proposed to be discontinued;

(b) if so, the reasons therefor; and

(c) the steps taken to improve the
narrow gauge section?

The Minister of Rallways (Shri C.
M. Poonacha): (a) Not at present.

{b) Does not arise.
(c) For the level of traffic obtaining
on the section, the existing train ret-

vices and other facilities are generally
adequate,

M/s. Raj-Ratan Naranbhai Mills

3379. Shri Narendra Singh Mahida:
Will the Minister of Commerce be
pleased to state:

(a) whether an Investigation Com-
mittee to enquire into the affairs ol
Mis. Raj-Ratan Naranbhai Mills Co.
Ltd., Petlad (Gujarat State) was &p-
pointed under the Chairmanship of
Shri Ghanashyam Lal Oza, M.P.;

(b) whether Investigation Com-
mittee has gubmitted its report to
Government,;

(e) if so, what are its recommenda-
tions;

(d) the action takep thereon; and

(e) the time likely to be taken to
re-start the Mill?

The Minisier of Commerce (8hrl
Dineshh Singh): (a) ta (e). Shri Ozd
MP. was appointed Chairman of the
Investigating Committee to enguire





